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STATE CONSUMER DISPUTES REDRESSAL COMMISSION, UP
C-1 Vikrant Khand 1 (Near Shaheed Path), Gomti Nagar Lucknow-226010

First Appeal No. A/1184/2022
( Date of Filing : 02 Nov 2022)
(Arisen out of Order Dated 23/09/2022 in Case No. Complaint Case No. CC/27/2019 of District

Gautam Buddha Nagar)
1. Rachit Srivastava
1647 Brahmaputra Apartment Sector 9 Noida Appellant(s)
Versus
1. Grand Venice Mall & other
Grand Venice Mall Sh 3 Site 4 Greater Noidka Respondent(s)

BEFORE:
HON'BLE MR. JUSTICE ASHOK KUMAR PRESIDENT

PRESENT:

Dated : 19 Dec 2023

Final Order / Judgement
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about:blank 3/3



